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Catching of Shrimps by Foreign
Fishing vessels

20g6. DR. SHYAM SUNDAR
MOHAPATRA: Will the Minister
of AGRICULTURE be pleased
o <tate

ia) 'whether under the Mari-
timme Zones of India Rules, 1982
the chartered toreign fishing vessels
are prohibited from catching shrimp;

ib) whether it is a fact that
Cusioms Department have noticed
large shrimp catch in the chartereq
boats ;

(c) what action has been taken
under the above rules ; and

3

(d) the number  of chartered
boats in India at present ?

THE MINISTER OF STATE
IN THE DEPARTMENT OF
AGRICULTURE AND COOPE-
RATION (SHRI YOGENDRA
MARKWANA):(a) Yes, Sir. Accord-
ing to the MZI Rules, 1982 the
charters shall not undertake shrimp-
“ing operations for exploitation of
¢oastal shrimps. Moreover certain
restrictions regarding areca and
distance from the coastline for
fishing have been imposed on
foreign chartered vessels.

‘h) No reports of large shrimp
catch in chartered boats have been
received.

{¢) Does notarise.

(d) The number of chartered
boats in operation in the Indian
Exclusive Economic Zone, by the
middle of November, 1985 was

27.

Installation of Statue of Pandit
Jawahar Lal Nehru in Delhi

2097. SHRI BHUVNESH CHA-
TURVEDI : Will the Minister of
URBAN DEVELOPMENT  be
pleased to state : ‘

(a) whether there is any proposal
ta install the statue of Pandit jawahar-
1lal Nehru in Delhi ; and
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_(b) if so, when and where it is
likely to bc installed ?

THE MINISTER OF STATE. .
IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRI DALBIR
SINGH) : (a) Yes, Sir.

(b) No decision has so far been
taken for its location. An inter-
National competition of sculptors has
been announced by the Govern-
ment for preparing them maqutte of
Shri Jawaharlal Nehru. The last date
of submitting the entries is 31-1-1986.
It is therefore difficult to say at this
stage as to when this statue is likely
to be installed.
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RE. INTRODUCTION OF
MINISTER
SHRI GHULAM RASOOL

MATTO (Jammu and Kashmir) :
Madam Deputy Chairman, on a
point of order.

THE DEPUTY CHAIRMAN .
What is the point of order ?

SHRI GHULAM RASOOL
MATTO Madam, the point of
order is that the Minister who spoke
before Mr. K.P. Singh Deo was not
introduced to this House. We do
not know his name.

THE DEPUTY CHAIRMAN :
He was introduced. You were not
present in the House.

SHRI GHULAM RASOOL
MATTO : No, he was not intro-
-duced.

THE DEPUTY CHAIRMAN :
He was introduced to the House.

SHRI GHULAM RASOOL
MATTO : I do not know his name
really. The Minister of Parliamentary
Affairs, the other day, intro-
duced some Ministers. Why didn’t
he introduce this Minister whose
name is not known to us ?

Re. Death of one person [ RAJYA SABHA ]
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due 10 gas leakage
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REFERENCE TO THE DEATH
OF ONE PERSON IN DELHI
DUE TO GAS LEAKAGE—(Contd)

SHRI SURESH KALMADI
(Maharashtra) : Madam Deputy

Chairman, we would like to know
whether there is going to be any
statement by the Minister on this one
death in the Delhi gas leakage incide-
nt? It is causing concern. People are
dving, people are in Hospitals. What
steps the Government is taking and
what action is being taken against
the people involved ?

THE DEPUTY CHAIRMAN
We are going to take it up.

SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu) :
Madam Deputy  Chairman, the
other day, the presiding officer
had assured to the House that the
Minister concerned will inake an
additional statement whiclhi has not
been made so far.

THE DEPUTY CHAIRMAN:
It is being discussed. Mr. Lal
K. Advani took up the matter yes-
terday and if you have read the
newspaper, you would know that
Mr. Sita Ram Kesti's name also

doe R .



